To Regularize the Illegal Colonies

*1662. Shri Surender Panwar, M.L.A.: Will the Urban Local Bodies Minister
be pleased to state -
(@) the total number of colonies which have been declared illegal by the
Government in Sonipat Assembly Constituency; any
(b) the time by which these are likely to be regularized by the

Government togetherwith the details thereof?

Dr. Kamal Gupta, Urban Local Bodies Minister, Haryana
Sir

(a) No colony has been specifically declared as illegal by the Government
in Sonipat Assembly Constituency.

(b) The action to notify the colonies under “The Haryana Management of
Civic Amenities & Infrastructure Deficient Municipal Areas (Special

Provisions) Amended Act, 2021", as per norms, will be initiated as soon

as the proposal is received from Municipal Corporation, Sonipat.
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